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period of cessation of
which expires on the
this year.

cperations
14th  Octuber

(d) It is true that the Naga hostiles
have of late intensified their activities
within the area covered by the se sa-
tion of operations agreement, and
have also sought to extend them to
sub-divisions outside that area. The
“‘Government of Manmipur are taking
firm preventive measurcs which would
guarantee security to citizens,

Indians from Burma

[ Shrl P. C. Borooah:
Shrl Onkar Lal Berwa:
| 8hri Gulshan:

Will the Minister of Rehabilitation
be pleased to state:

*788.

(a) whether it is a fact that some
of the Indians repatriated from
Burma offered a Satyagraha near
the residence of the Minister of Ex-
ternal Affairs to demand expeditious
rehabilitation of such refugees;

(b) if so, their precise demands;
and

{c) Government's reaction thereto?

The Minister of Rehabilitation (Shri
Tyagl); (a) Yes, Sir.

(b) Demands of the repatriates were
that:

(i) they should be treated at par
with the migrants from East
Pakistan and be given ol
facilities admssikle to them;
and

(ii} they mayv he rese'tled in the
Union Territory of Delhi.

(eV It is not the policy of Govern-
ment to treat the repatriates  from
Burma at part with the migrarts from
East Pakistan as the circums an e3 of
their repatriation fr-m Burma are
different from those of migration from
East Pakistan. The repatnales in
question went back to Uttar Dradesh
on the 13¢h Julv. 1985. The Gev'rn-
ment of Uttar Pradesh have given
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them cashdoles and are taking action
for their rehabilitation.
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Black-list of Contactmen

Sh~ Harl Vishan Kamath:
Shrimati Maimoona Sultan:
Shri J. B. §. Bist:

LBhrI Kajrolkar:

Will the Minister of Home Affairs
be pleased to state:

*788.

(a} whether it is a fact that a
“black-list” of certain contactmen of
some business houses and industria-
lists. indulging in maipracticea, hae
been prepared; snd

(b} if so, the particulars therent'
The Minlster of State In the Minks-

try of Home Affalrs (Shri Hathi):
ta) A list of undesirahle Contact-





